Filing of list of creditors for Prosperity Steels Limited under clause (ca) of sub-regulation (2) of requlation 13 of the IBBI (Insolvency Resolution

Process for Corporate Persons) Requlations, 2016

Summary of claims received | Summary of claims admitted Amount | Amount of .
Amount of . . Details
Sl . . . of claims claims . Remarks
Category of creditor No. of No. of Amount of claims | contingent in .
No. . Amount . . . not under if any
claims claims admitted claims . e Annexure
admitted | verification
1 Secured fmanua! creditors belonging to 1 3.04.01,419.80 1 3.04.01,419.80 Nil ) ) 1
any class of creditors
) Unsecured financial creditors belonging i i i i i i i )
to any class of creditors
Secured financial creditors (other than
3 | financial creditors belonging to any - - - - - - - 3
class of creditors)
Unsecured financial creditors (other
4 | than financial creditors belonging to any - - - - - - - 4
class of creditors)
5 | Operational creditors (Workmen) - - - - - - - 5
6 | Operational creditors (Employees) - - - - - - - 6
7 Operational  creditors  (Government i i i i i i i 7
Dues)
Operational creditors  (other than
8 | Workmen and Employees and 1 1,88,31,422.14 1 1,88,31,422.14 - - - 8
Government Dues)
Other creditors, if any, (other than
9 | financial creditors and operational - - - - - - - 9
creditors)

Total

4,92,32,841.94

4,92,32,841.94




Annexure-1

Name of the corporate debtor: Prosperity Steels Limited
Date of commencement of CIRP: 04.10.2019; List of creditors as on: 27.11.2020

List of secured financial creditors belonging to any class of creditors

(Amount in )

Details of claims . . .
q Details of claim admitted A ¢ | Amount
received moun f
Ident of orany - t | Amount of

Sl. e Nat Amount Amo | Whether % of . mutual moun !

N Nam_e of | ificati e covered by I related voting conting s, of claim claim R_emarks

creditor | on | Dateof | Amount Amount of security cover | party? | sharein ent not under if any
0 . . . . of X | that - e
No | receipt = claimed | claim admitted = . interest | ed by CoC Clalm | hay be | 2dmitted | verification
m guara set-off
ntee
1 Azi';izgk 211019 | 3040141980 | 3040141980 | FC | 3,04,01419.80 No 100 -
Total 3,04,01,419.80 | 3,04,01,419.80 3,04,01,419.80
Annexure-2
Name of the corporate debtor: Prosperity Steels Limited
Date of commencement of CIRP: 04.10.2019; List of creditors as on: 27.11.2020
List of unsecured financial creditors belonging to any class of creditors
(Amount in )
Details of claims . . )
) received Details of claim admitted Amount Amount of

S| Name of | 19ENtT . of any mutual | Amountof | Amountof | oo it
N creditor esrtior Amount | Nature LTS Wr;eihgr /o0 continge | dues, that | claimnot | claim under an

0 No Date OI Alm-oundt o alfi of cm:)ered r(;?te’) ":0“”9 ntclaim | maybeset- | admitted | verification y

receip claime e y party? | sharein off
guarantee CoC
1 Nil

Total




Name of the corporate debtor: Prosperity Steels Limited
Date of commencement of CIRP: 04.10.2019; List of creditors as on: 27.11.2020

Annexure-3

List of secured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in %)

Details of claims received Details of claim admitted Amount
Identifi Amount Amount Whether % of Amountof | of any
S Name of : Amount of covered by | covered by related voting contingent mutual Am_ount o Ar_nount of Remarks
. cation Date of Amount . Nature - : : claim not claim under .
No creditor N . laimed claim £ clai security guarantee party? share in claim dues, admitted verification if any
° receipt claime admitted CHCaI interest CoC that may
be set-off
1 Nil
Total | | | | |
Annexure-4
Name of the corporate debtor: Prosperity Steels Limited
Date of commencement of CIRP: 04.10.2019; List of creditors as on: 27.11.2020
List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)
(Amount in )
Details of claims . . . Amount of
s | Nameof | 'dentifi received EESEiE e liEd Amountof | any mutual = Amountof | Amountof | poocke
) . cation Amount | Natur Amount Whether % of votin contingent dues, that claim not claim under .
No | creditor 9 . ; e if an
No ?g; 0: gg]i(r):erlit of claim eof | coveredby | related share in CoC claim may be set- | admitted verification y
P admitted | claim | guarantee party? off
1 Nil

Total




Annexure-5
Name of the corporate debtor: Prosperity Steels Limited
Date of commencement of CIRP: 04.10.2019; List of creditors as on: 27.11.2020

List of operational creditors (Workmen)
(Amount in %)

Name of Details of claims received Details of claim admitted Amount of

ol authorised Name of Identific % of Amountof | Amount of any ; claim Remarks if
representative, | workman | ation No. Date of Amount | Amountof | Nature | Whethe | a0 | contingent | mutual dues, that | AMOUntofclaim o g
No ' . : claim of | rrelated . : not admitted el any
if any receipt claimed . . share in claim may be set-off verificatio
admitted claim party?
CoC n
1 Nil
Total | |

Annexure-6
Name of the corporate debtor: Prosperity Steels Limited
Date of commencement of CIRP: 04.10.2019; List of creditors as on: 27.11.2020

List of operational creditors (Employees)
(Amount in )

Name of Details of claims received Details of claim admitted Amount of
sl. authorised Name of Iqentlflc % of Amount of Amount of any - claim Remarks if
No representat employee ation No. Date of A t claimed Am?qnt of Natlere Whletthz(aj voting contingent mutual dues, that Arrr]lgtu:ér%fitctleegm under an
ive, if any receipt oUIHC alne GEw © T UElES share in claim may be set-off verificatio Y
admitted claim party?
CoC n
1 Nil

Total | |




Name of the corporate debtor: Prosperity Steels Limited
Date of commencement of CIRP: 04.10.2019; List of creditors as on: 27.11.2020

Annexure-7

List of operational creditors (Government dues)

(Amount in %)

. . Details of claims . . .
Details of Claimant received Details of claim admitted Amount | Amount
% of of i 2Ly AL Amount of
N ifi f Amount et O | ofinge | Mutual | ofclaim | BROWHO' | Remarks
No Gover Identifi Date of Amount Amount o Natur covered by Amount Whether oting % claim dues, not il if any
Department cation ; " claim e of " covered by related share in that dmitted verification
nment No receipt dlzliriza admitted claim security uarantee arty? CoC e A
’ interest 9 party be set-off
1 Nil
Total | | | | [ | |
Annexure-8
Name of the corporate debtor: Prosperity Steels Limited
Date of commencement of CIRP: 04.10.2019; List of creditors as on: 27.11.2020
List of operational creditors (Other than Workmen and Employees and Government Dues)
(Amount in )
Details of claims received Details of claim admitted Amou | Amount
Identi Amount | Amount | Whether % of nt of of any Amount | Amount of
S NBOROT ) = | Bamar | A ¢ | Amountof | Natur | covered = covered = related | voting | contin | mutual | of claim claim Remarks
No | creditor n No a e_ot Im_ound claim e of by by party? share in gent | dues, that not under if any
receip claime admitted claim | security | guarantee CoC claim may be | admitted | verification
interest set-off

Shri

Shyam
1 | Industries 21.10.19 | 1,88,31,422.14 | 1,88,31,422.14 oc Nil Nil No - - - - -

Private

Limited

Total 1,88,31,422.14 | 1,88,31,422.14




Annexure-9
Name of the corporate debtor: Prosperity Steels Limited
Date of commencement of CIRP: 04.10.2019; List of creditors as on: 27.11.2020

List of other creditors (Other than financial creditors and operational creditors)
(Amount in )

Details of claims . . . Amount
. Details of claim admitted Amount of

Identifi zczued of any mutual | Amountof | Amount of

SI. | Name of . Amount Whether conting y ; . Remarks
- cation Amount | Nature Amount t dues, that claimnot | claim under ;
No | creditor No Date of | Amount : covered by related en be set- dmitted ificati if any
g X of claim of - covered by claim may obe set aamitte verirication
receipt claimed admitted | claim security Larantee party? off
interest g

1 Nil

Total




